GOVERNMENT OF INDIA
MINISTRY OF HOUSING & URBAN POVERTY ALLEVIATION
RAJYA SABHA
UNSTARRED QUESTION NO. 2115
TO BE ANSWERED ON MAY 12, 2016
STARTING OF PRADHAN MANTRI AWAS YOJANA

No. 2115. DR. KANWAR DEEP SINGH:

Will the Minister of HOUSING AND URBAN POVERTY ALLEVIATION be pleased
to state:

(a) whether the Pradhan Mantri Awas Yojna has started as per the recent proposals and if so,
the details thereof; and

(b) the status thereof, State-wise?

ANSWER
THE MINISTER OF STATE IN THE MINISTRYH OF HOUSING AND URBAN
POVERTY ALLEVIATION
(SHRI BABUL SUPRIYO)

(a) & (b): Yes, Sir. The Government has launched a comprehensive Pradhan Mantri
Awas Yojana-Housing for All (Urban){PMAY(U)} Mission on 25.6.2015. The mission aims
to provide central assistance to States/UTs for providing housing to all eligible urban poor

through the following four verticals:

(1) “In situ” Slum Redevelopment using land as a resource under which a slum
rehabilitation grant of Rs. 1 lakh per house is provided by Government of India.

(i1) Promotion of Affordable Housing for weaker section through Credit Linked
Subsidy under which an interest subsidy of 6.5% on home loans upto Rs. 6 lakhs
for a tenure upto 15 years is provided by the Government of India for both EWS
and LIG categories.
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(ii1)  Affordable Housing in partnership with public or private sector under which
Central assistance of Rs. 1.5 lakh per EWS house is provided by the Government
of India in projects.

(iv)  Subsidy for beneficiary-led individual house construction or enhancement under
which Rs.1.5 lakh per house is provided by Government of India for EWS
category.

Under the PMAY (Urban) Mission, a total of 923 projects of 674 cities in 18 States have been
accepted for construction of 6,83,724 Economically Weaker Section (EWS) Houses with
Central share of Rs. 10049.77 Crs of which Rs.1604.54 Crs has been released. State-wise

details are at Annexure-1.
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Annexure referred to the answer to RSUSQ - 2115 due for 12.05.2016]

PMAY : Financial & Physical Progress

[as on 9th May 2016]

Cities for Financial Progress (Rs in Crore) Physical Progress (Nos)

e e el K ) Bl D e Bl B el R
mission CT:;Z:Z Considered Cost involved | Released i':‘é“’,\',"se)d Pr“o';‘::s Completed | yet to Start
1 |A&N Island (UT) - - - - - - - - - -
2 |Andhra Pradesh 60 59 110 | 10,578.87| 2,897.21 334.95 1,93,147 - -l 1,93,147
3 |Arunanchal Pradesh 29 - - - - - - - - -
4 |Assam - - - - - - - - - -
5 |Bihar 140 85 85 1,254.70 453.24 79.89 30,216 - - 30,216
6 | Chandigarh - - - - - - - - - -
7 |Chhattisgarh (UT) 36 9 11 1,906.93 190.05 76.02 12,670 2,848 710 9,112
8 | D&N Haveli (UT) - - - - - - - - - -
9 Daman & Diu (UT)* - - - - - - - - - -
10 |Delhi (UT)* - - - - - - - - - -
11 Goa - - - - - - - - - -
12 |Guijarat 171 12 77 4,415.21 853.62 318.04 66,983 21,747 - 45,236
13 Haryana 9 - - - - - - - - -
14 | Himachal Pradesh 13 9 9 55.45 16.16 6.46 1,077 - - 1,077
15 |Jammu & Kashmir 25 2 2 6.19 3.36 - 224 - - 224
16 |Jharkhand 38 38 38 732.85 303.59 96.88 20,239 - - 20,239
17 |Karnataka 214 15 21 893.19 247.83 - 16,522 - - 16,522
18 |Kerala 14 - - - - - - - - -
19 Lakshdweep (UT)* - - - - - - - - - -
20 |Madhya Pradesh 74 37 45 3,749.24 644.12 208.44 43,393 - - 43,393
21 |Maharashtra 51 13 17 8,913.85  1,063.74 - 71,701 - - 71,701
22 Manipur 28 - - - - - - - - -
23 Meghalaya 10 - - - - - - - - -
24 |Mizoram 23 8 8 205.72 154.29 8.18 10,286 - - 10,286
25 Nagaland 23 - - - - - - - - -
26 |Orissa 103 2 6 718.48 143.22 33.29 11,548 - - 11,548
27 |Puducherry (UT)* - - - - - - - - - -
28 |Punjab 163 1 1 56.64 12.80 - 1,280 - - 1,280
29 |Rajasthan 183 19 23 1,381.11 184.61 37.53 12,307 3,766 - 8,541
30 Sikkim 8 - - - - - - - - -
31 TamilNadu 191 175 197 1,411.59 510.20 40.50 34,013 6,429 - 27,584
32 Telangana 68 63 144 4,881.15  1,207.22 261.76 80,481 - - 80,481
33 |Tripura - - - - - - - - - -
34 |Uttar Pradesh 628 - - - - - - - - -
35  Uttrakhand 81 19 21 238.87 41.36 13.76 2,757 - - 2,757
36 West Bengal 125 108 108 3,027.58  1,123.20 88.85 74,880 - - 74,880
Grand Total :- 2,508 674 923 | 44,427.64| 10,049.77| 1,604.54| 6,83,724| 34,790 710| 6,48,224

* MoA not signed.



	RSUQ-2115
	Annexure RSUSQ2115 (2)

